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 Neyveli,  for  the  year  1968-,
 aoug  with  the  Auauea

 Avcuun.s  and  commenu  of
 the  ComptroLer  ana  Auda.
 tor  Geneial  the-eon,  unaer
 Sub-secuon  (l)  of  se.tion
 6l9A  of  the  Compun.es
 Act,  ‘1956.

 di)  Review  by  the  Govern.
 m:nt  on  the  work.ng  of
 the  above  Company.
 (Ploced  in  the  Library,  See
 No.  LT-292}67.)
 A  copy  of  the  Annual
 Report  of  the  Nautional
 Mineral  Deve'opment  Cor-
 poration  Limite  i,  Mew
 Delhi,  for  the  y2ar  955-6b,
 along  with  the  Audited
 Avcount;  and  the  com-
 ments  of  the  Comptrolitr and  Audito>  General
 ‘thereon  under  sub-section
 ay  of  section  6I9A  of  the
 Companies  Act,  ‘1956.

 ६2)  (3)

 Gi)  Review  by  the  Govern-
 mont  on  the  working  of
 the  above  Company.
 {Paced  in  the  Library.  See
 No.  LT-86/67.]

 (3)  (i)  A  copy  of  the  Annual  Re-
 port  of  the  Manganese  Ore
 (india)  Limit-d  N-gour, for  the  year  1965-66,  atong
 with  the  Audited  Accounts
 ani  th:  comments  of  the
 Com>tro  ler  and  Autitor
 General  thereon,  under
 eh-eection  ay  of  sect'on T  6!9A  of  the  Companies
 Act,  ‘1956,

 Gi)  Review  by  the  Govern-
 ment  on  the  working  of
 the  above  C  mpany
 [P  rcog  in  the  Library,  Sec No.  LT-87|67.}

 Revorr  or  S.T.C.  ann  Exporr  or है.  Bevtina  (Inseection)  Ruies
 The  Deputy  Mivtster  im  the  Miuls‘ry of  Commer  (Shri  Rha  Ourech}y (On  behalf  of  Shri  Dinesh  Singh):

 Papers  Laid  CHAITRA  I7,  689  (SAKA)  Papers  Laid  3548
 ३  beg  to  lay  on  the  Table—
 Q)  (४)  A  copy  of  the  Annual  हक

 port  of  the  State  Trading
 Co:peration  of  India  Li-
 mited,  New  Delhi,  for  the
 year  1965-66,  along  with
 the  Audited  Accounts  and
 tne  comments  of  the  Com-
 troLer  and  Auditor  Gene-al
 thereoa  under  sub-section

 rr)  of  section  69A  oc  the
 Companies  Act,  1956.

 (ii)  Review  by  the  Gove-nment
 on  tne  working  of  tho
 aoove  Corporaticn.  (P.ac-
 ed  in  the  Library,  See  No.
 LT-294|67.}

 (2)  A  ९००५  of  the  Export  of  Rub- ber  Batting  (Inspection)  Ru-es, 1968.  blished  in  Noti
 No.  8.0.  848  in  Garette  of India  dated  the  \8th  Marcn, I987,  tunder  sub-section  (3)  of rection  17  of  the  Export  (Qua- lity  Control  and  Ins»ection) Act.  1963.  [Plac-d  in  the  Libe
 rary,  See  No,  LT-295/67.}

 TeRRirorniaL  ARMY  (First  AMmEnn.
 MENT)  RULES

 The  Minister  of  Parliamentary Affairy  and  Communications  (Dr. Ram  Su  hag  Singh)  On  penal!  of Shri  Bali  Ram  Bhagat):  I  beg  to Jay  on  the  Table  a  copy  of  the  Terri- torial  Army  (First  Amendm=>nt) Rules,  ‘1987,  published  in  Notification No.  S.R.O.  92  in  Gazette  of  India dated  the  8th  March,  1937,  issued under  section  4  of  the  Territoriai Army  Act,  1948,  (Placed  in  the  Lib- the  Library.  See  No,  LT-296/87.}
 Statement  SHOWING  ACT"ON  TAKIN  on ASSURANCES  ETC,

 Dr.  Ram  Subhig  Sigh  (On  dehalf of  Shri  I.  K.  Gujral):  I  beg  to
 lay  on  the  Table  the  foliow ing  statements  showing  the  action taken  by  the  Government  on  various susurances,  promises  and  undertak-


